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   Dated: 27.08.2025 

 

N O T I C E 

 

Please take notice that the following matters listed in the Court of Chairperson on 

28.08.2025 will not be taken up. The next date of hearing will be notified later. 
 

 

 

S. No. Case No. Name of the parties Counsel for  

Appellants 

Counsel for  

Respondents 

1.  I.A. No. 5036 of 

2023, 3611, 6867, 

8399, 8402 of 2024 

& 397, 1375, 1565, 

2134, 2301, 4417, 

5049, 5082 of 2025 

in Comp. App. 

(AT) No. 346 of 

2018  

 

Union of India  

Vs.  

Infrastructure Leasing and 

Financial Services Ltd. & Ors. 

 
With 

Arijit Mazumdar  

Ankur S. Kulkarni  

Pranay Goel  

Kalendra Singh 

Rakesh Tiwari 

Gauri Rasgotra  

Nikitha Shenoy-R1 

Arun Saha-R3  

Anindita Roy-R4 to 

R8 Pankaj Vevek-

R13 

2.  Comp. App. (AT) 

No. 347 of 2018 

Infrastructure Leasing and 

Financial Services Ltd.  

Vs.  

Union of India & Ors. 

 

Raunak Dhillon 

Abhijeet Das  

Nikita Shenoy 

Gauri Rasgotra 

Sanjay Shorey 

Rakesh Tiwari 

Wamika Trehan 

Pankaj Vivek Rohit 

Sharma 

 

 
 

  

 By order of Hon’ble Chairperson 

-Sd/- 

Registrar  
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